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(a) the total number of books on different 
subjects in the Central Secretariat Library on 
the last stock checking in the Oriya Section; 
and 

(b) the total number of books likely to be 
purchased during the current financial year ? 

THE MINISTER OF EDUCATION AND 
YOUTH SERVICES (PROF. V.K.R.V. 
RAO) : (a) 

General    ... 5 
Literature .        . 5 
Biography .        . 2 

TOTAL ... 12 

(b) About 100 books in Oriya are expected 
to  be  bought  during  1969- 
70. 

INLAND   WATER   TRANSPORT   CORPO-
RATION ' 

480. SH RIM ATI SARLA 
BHADAUR1A : Will the Minister 
of PARLIAMENTARY AFFAIRS 
AND SHIPPING AND TRANSPORT 
be pleased to state the Statewise fresh 
investment made by the Central Inland Water 
Transport Corporation in India since its 
inception '? 

THE DEPUTY MINISTER IN 
THE DEPARTMENT OF PARLIA 
MENTARY A F F A I R S  AND 
IN THE MINISTRY OF SHIPPING 
AND TRANSPORT (SARDAR 
IQBAL SINGH) : The Central Inland 
Water Transport       Corporation, 
Calcutta, which has been carrying on its 
activities in the two States of vVest Bengal 
and Assam, has not, since its inception in 
February 1967, made any fresh investment in 
Assam. In West Bengal, it has invested an 
amount of Rs. 4,31,596 on the purchase of 2 
cranes. The Government of India has 
sanctioned an amount of Rs. 25 lakhs to the 
Company for the development of its dockyard. 

CREATION OF A STATE ROAD FUND 

481. SHRIMATl SARLA 
BHADAURIA : Will the Minister of 
PARLIAMENTARY AFFAIRS AND 

SHIPPING   AND TRANSPORT   be pleased  
to  state : 

(a) whether it is a fact that the Standing 
Committee on Roads of the Transport 
Development Council has decided to create a 
State Road Fund; and 

(b) if so, what are the details of the same ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SARDAR 
IQBAL SINGH) : (a) and (b) No, Madam. 
The Committee only made a recommendation 
for the State Governments to consider creating 
in their respective States their own State Road 
Funds on the pattern of the Central Road 
Fund. 

MAGISTRATES AND JUDICIAL OFFICERS IN 
DELHI 

482. SHRIMATl SARLA 
BHADAURIA : Will the Minister of 
HOME AFFAIRS be pleased to state : 

(a) whether it is a fact that there 
are a number of Magistrates and 
Judicial Officers working in Delhi for 
more than three years ; and 

(b) if so, the number of Magis 
trates who are posted in Delhi for 
more than three years ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN 
SHUKLA) :   (a) Yes,     Madam, (b) 

Ninteen. 

RELICS FOUND AT GAUHATI 

483. SHRI G. BARBORA : Will 
the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to 
state : 

(a) whether he is aware of the fact that 
during the digging operations at the proposed 
Reserve Bank of India Building site at  
Gauhati images and 
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other relics of about 2000 years old have been 
found; and 

(b) if so, what arrangements are being 
made by the Archaeolog, Survey of India to 
further excavate the area, to preserve the 
images and other relics and also to ascertain 
the period of history to which the con-
structions and other relics belonged ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND YOUTH 
SERVICES (SHRl-M ATI JAHANARA 
JA1PAL SINGH): (a) Yes, Madam. Images 
and other relics have been found which may 
be assigned to the 9th and 10th centuries A.D. 

(b) The Archaeological Survey of India is in 
correspondence with the Government of 
Assam about the preservation of the relics and 
the site. The Archaeological Survey of India 
will be requested to ascertain the period of 
history to which the constructions and    other 
relics belonged. 

 

ARUANS.      TlUBALS     AND     OTHER 
BACKWARD CLASSES   REPRESENTATION IN  

GOVERNMENT OFFICES 

63. SHRI J. P. YADAV : Will the Minister 
of HOME AFFAIRS be pleased to state : 

(a) whether any enquiry has ever been 
made to find out the requisite number of posts 
in the various departments and undertakings 
of Government of India which actually go to 
persons belonging to Harijan tribal and other 
backward classes; 

(b) if so, what are the findings thereof;  
and 

(c) whether it is a fact that it has been 
found that the representation of the said 
classes of persons in the posts in the offices of 
the State and Central Government and in the 
Government undertakings is not in accordance 
with the prescribed proportion and if so, 
whether Government propose to take effective 
measures to see that their representations in 
such posts is up to the prescribed proportion.] 

 
 


